
€1 SPSSTONS JUBGE (HQs): 
RTS, DELHI 

i C QRDER 

34800/-with 

fl1e mles, foil L 

Estflbllslunent oflDeth Dlstnct Ceurt as Persanal Assistant, Group-B, with effect from the date 

he joined/assumed the. dutiesicharge of the post, subject to his verification of character & 

antecedent. 

éh‘ Kresti*Vidhvakatiia 14.07.2025 (F/R) 

As per rale 21¢1) of the Delhi District Cougts Establishment (Appointment & Condition 

of Service) Rules;:2012, all appointments to me Service by direct recruitment shall be on 

Note:- 

1. Official concefng 7d1 ected to submitthe ECS Mandate form & Anpexurg-II along with 
‘needssaiy-dosufienistdithe Accoutits Bitnch of thé Concerned: District for pieparation of salary. 

T 
" (VIRENDER KUMAR BANSAL) 

Priri;ldipal Disfrict:& Sgssions Judge (HQs), Belhi 

Dated ;flaNBV 1025 

R 

: 5, West, Néw Delhi, South-West, South, South-East, East, 

rth-West, North, District, Defhi/New Delhi. 
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bZ/B'f?mch ln-Charge LAYERS, THC, Delhi to up]oad flus order o%\ LAYE%RS 

B 

2. Ld. Principal District & Sessions Judge-cum-spl Jiidge (PC Act.), {CBI), Rouse Avenue < 

Courts, New Delhi. 

3. The Head of Office/DDO, Accounits Branéhes, @ tral Wést, h Wést; South, South- 
.. 

East, East, North-East, Shalidgra, North- Wes 
4. Pay & Accounts Office (through concerntt] 

West, South, South-East, East, North-East, Shialidard, 

ranch In-Cherige, Webiite T (féfiflmflee THC }Dfififl to unl?xfi [ 
7. Branch In-Charges/Deeling Assiétants of all other condbi 

access this order from LAYERS or Web-Site of this office since: 

circulars/orders has been dispensed W 

Misc./Admn.I1(HQs)/2025 dated 20/01/2025 

8. Official cohcerned “eith thé*instfiiction g 
office, 
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